
 
 

 

            
       

 
 

 
 

         

      

 

 

 
 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

CRP[SH]34/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

3-7-2013 

As prayed for by the learned counsel for the parties, list this 

case as a fixed item on 9-7-2013. 

JUDGE 
S.Rynjah. 



 
 

 

            
       

 
 

 
 

    

 

 

 
 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

CRP[SH]35/2012 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

3-7-2013 

List this case on 17-7-2013. 

JUDGE 
S.Rynjah. 



 
 

 

            
       

  
 

           

       

 

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

MC.No.[SH]427/2012 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

In view of the order passed today in MAC App.No.[SH] 5/2012, this 

misc. case also stands dispose of. 

JUDGE 

S.Rynjah 



 
 

 

            
       

  
 

         

       

 

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

MC.No.[SH]512/2012 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

In view of the order passed today in WP(C)[SH] 130/2012, this 

misc. case also stands dispose of. 

JUDGE 

S.Rynjah 



 
 

 
 

            
       

 
 

 
 

       

           

       

          

       

     

 

 
 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C)[SH]14/2013 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

3-7-2013 

Mr. S.C.Shyam, learned CGC appearing for the respondents 

is directed to furnish the complete copies of the Annexure to the 

affidavit-in-opposition filed by the respondents, to the petitioner 

within a week. Thereafter, the petitioner may file rejoinder affidavit if 

necessary to the affidavit-in-opposition filed by the respondents. 

List this case again on 24-7-2013. 

JUDGE 
S.Rynjah. 



 
 

 
 

            
       

 
 

 
 

    

 

 

 
 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C)[SH]43/2012 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

3-7-2013 

List this case on 9-7-2013. 

JUDGE 
S.Rynjah. 



 
 

 
 

            
       

 
 

 
 

    

 

 

 
 

 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

WP(C)[SH]77/2012 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

3-7-2013 

List this case on 24-7-2013. 

JUDGE 
S.Rynjah. 



 
 

 
 

            
       

 
 

 
 

        

          

     

  

    

 

 

 
 

 

 
 

 
 
 

WP(C)[SH]362/2012 

BEFORE 
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

3-7-2013 

Mr.P.Dey, learned counsel appearing for the petitioner prays 

for three weeks’ time for filing rejoinder affidavit to the affidavit-in­

opposition filed by the respondent. 

Prayer is granted. 

List this case on 24-7-2013. 

JUDGE 
S.Rynjah. 


